'Interest Rates on Rupee Deposits held in Domestic/NRO/NRE Accounts'

List of circulars consolidated in the Master Circular on

ANNEX 4

1.| A.P. (DIR Series) Circular No.66 28.04.2009
2.| DBOD. No. Dir. BC.128/13.03.00/2008-09 24.04.2009
3.| DBOD. No. Dir.BC.82/13.03.00/2008-09 15.11.2008
4.| DBOD.No. Leq.BC.47/09.07.005/2008-09 19.09.2008
5.| DBOD. No.Leg.BC.34/09.07.005/2008-09 22.08.2008
6.| DBOD No. Dir. BC. 15/13.03.00/2008-09 01.07.2008
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